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(Order: Pronounced by Hon’ble Mr.R.Ramanujam, Member(A))

When the matter is called, learned counsel for the
respondents submits that the disciplinary proceedings initiated
against the applicant by Office Memo dated 09.06.2016 had
been dropped by an order dated 19.03.2019 and accordingly

the OA had become infructuous.

2. Learned counsel for the applicant would urge that
recording the above statement of the counsel for the

respondents, the OA may be closed.

3. Keeping in view the above submission, the OA s

dismissed as infructuous.
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